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NTRAL ALMINIST ATIVE TRIBUNAL 

CALCUTTA BENCH 

i)ate of Order': 11,8.97. 

0A.9-2- s-- of 1997. 
(UNLISTEi 

resent: Hon' ble Mr ustice A.K, Chatterj ee,Vice-Cha irman. 
Hon' ble N r, N. 5.Mukherj ee ,Adinini strative Member. 

NI TIA RAJAN i)AS 
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UNION OF INDIA -& CR8. 

For the petitioner: B.C.Sinha,counsel. 
For the resporfdents NOWL 

0 R)ER 	 -4 
This is filed as an unlisted motion to-day. 

The Application be listed for hearing regarding 

admission on 28.8.97. The petitioner shall forthwith serve 

copy of the petition together with annexures Upon all the 

respondents who may file reply by the date fixed. 

No interim order is passed this day. 

Plain Copy. 

(MS,Mukherjee) 
Member(A) 


